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MINISTRY OF AGRICULTURE AND FARMERS WELFARE

(Department of Agriculture and Farmers Welfare)

NOTIFICATION

New Delhi, the 23rd June, 2026

S.0. 3356(E).—In exercise of powers conferred by sub-clause (c) of clause 22 of the Fertiliser (Inorganic,

Organic or Mixed) (Control) Order, 1985, the Central Government hereby authorises the following manufacturers of

Fermented Organic Manure and Liquid Fermented Organic Manure specified under column (2) of the Table below,

whose addresses are specified in the corresponding entries under column (3) of that Table, to sell the product
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manufactured by them in bulk, directly to farmers for a period of three years from the date of publication of this

notification in the Official Gazette, namely:-

TABLE
SN Name of the Project/  [Compete address of the plant
.No.
Manufacrurers
@ (2) 3)
1 Reliance Industries Ltd. |Bharni Khasra No 29, 33 to 39/2, 42 to 55 and 57/1 to 61/1, 1, Taluka: Takhatpur,
" |Bilaspur CBG Plant Bilaspur, Chhattisgarh- 495003.
Reliance Industries 11A, Baulpur, 1, Dhenkanal, - Odisha- 759025
2. |Ltd.Dhenkanal CBG
Plant
3 Reliance Industries Gata No 419 Village Chamri Mohalla, Tabley wala Bagh, Hapur, Uttar Pradesh-
Ltd.Hapur CBG Plant  |245101.
4 Reliance Industries Khasra No. 37 to 42 and 44 and 49, 1, Village: Khairi, Taluka: Panagar, Patan,
" |Ltd.Jabalpur CBG Plant [Jabalpur, Madhya Pradesh-483113
5 Reliance Industries Ltd. |D-1, MIDC Kurkumbh Taluka:-Daund, Pune - Solapur Highway, Pune, Maharashtra-
Kurkumbh CBG Plant (413802
6 Reliance Industries GUT NO.21 to 25,27,10 (PART), 1, Taluka Malegaon, Chikhalohal, Nashik,
Ltd.Malegaon CBG Plant[Maharashtra-423205.
. . Survey No: 820/1A, 1618-1A1, 1618-1C, 1619,1620,1621, 1, Peyyapalem Village,
Reliance Industries . s
7. Taluka: Kodavalur Mandal, Peyyalapalem, Sri Potti Sriramulu Nellore, Andhra
Ltd.Nellore CBG Plant
Pradesh- 524317.
Reliance Industries .
Khasra No 321/2, 334 to 338, 340 to 356 and 360, 1, Patan, Durg, Chhattisgarh-
8 |RAIPUR CBG Plant,
491111.
Jamgaon
9 Turquoise Bio Natural  |S.r. No. 327, Village Ochhan, Taluka: Amod, District Bharuch, , Gujarat- 392230.

Energy Pvt. Ltd.

[F. No. 1-17/2023 Fert Law-I]
FRANKLIN L. KHOBUNG, Jt. Secy.
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